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CENTRAL ADMINISTRATIVE TRIBUNAL
PRIMCIPAL BENCH

AT S Z001
Ma #112/2001

Mew Delhi, this the 21lst day of September, 2001
Hon“ble Shiri mM.P.Singh, Membsr (A)
1. Manol kKumar Saxena

S/0 Shri Babu Ram Saxena
/o %%, Manakpura, Moti Bagh I1, MNew Delhi-Z1.

]

. Ram Ohesral
370 Shri Sukhndev
RAio H.to. 1033, ¥Yillage Jharers
Delhi Cantt.

i

. Shyam Babu Sharma
S/ Shri Bishamber Dayval Sharma
FAo 436, Lodhi Road Complax
Haw D=lhi.
.« Applicants
(By Advocate Shri M.K.Bhardwal)

LNTION OF IWNOIA @ THROUGH

The Sscretarwy
Ministry of Tourism and Culture
Shastri Bhawan, New Dslhi.

femen

2. The Director General
Hational rMuseaum
Janpath, Mew Delhi
Shastri Bhawan, Mew 0&lhi.

The admninistrativee OFflcer
Mational Musaum

danpath, MMew Delhi

Shastri Bhawan, Mew Delhi.
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.« - EsEpondents.

QR DER.__(ORAL)

By Shri M.P.Singah.

The applicants three in numbsr have filed this
0a claiming relief for dirsction to the reszpondents ta
grant them temporary status undsr the Scheme issuesed by

LOPT  on 10-%-1993, and have alsco sought directions to
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regularisse their services LEh conssguential benefits.

. The brief facts of the case are that all

the three applicants were initially sngaged by  the

respondents with effect From Qotobsr, 2000 and since
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rhen  they have been working continuously. Sooording
ta  them, they have completed more than 208 and have
thus become eligible for the grant of temporary status

under the aforesaid Scheme.
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i have heard Shri M.K.Bhardwai,., l=arned

counsel and perused the relsvant papers on FEQord.
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. gfter hearing the learned counsel and

b

perusal of  the records, I fael that interest o
justice would be met iIf I direct the respondents to

treat this application as a part of the raprasantation

(2 and take decision by passing a speaking, reasonsd and
detalled order Wwithin two months. I ao S
seoordingly .
B in the meantime, the respondents are
restrained fFrom dJdisengaging the sarvices of  the

gpplicants till a decision iz taken by them on their

represantations. Mo costs.
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6. Tssue DASTY,

RIS

p, : (M. P.SINGH]
MEMBER (A1)

Swikas/




